THROUGH SPEED POST

IN THE HIGH COURT OF DELHI AT NEW DELHI
F.No.666/Comp./DHC t5975-82
Dated: TC|o@Q]lé

From
The Registrar General
Delhi High Court

New Delhi
To
(On the Website of High Court)
Sub: Quotation for HP Laserjet M506dn (Ileavy Duty) Printer with five years
on-site warranty alongwith the deployment of Resident Engineer
Sir,

This Court intends to purchase more than forty nos. of HP Laserjet M506dn (Heavy
Duty) Printers with five years on-site warranty duly supported by the services of an
experienced resident Engineer nominated by the firm. The successful vendor will have to
submit Performance Bank Guarantee and execute ‘Service Agreement’.

Interested firms are requested to submit necessary quotations for the same in a sealed
envelope to AOJ(Comp.), Room No.6, Ground Floor, Lawyer Chamber Block-III, Delhi
High Court on or before/9-09-/4 . The validity of the rates should not be less than six
months.

The envelope should be addressed in the name of “The Registrar General, Delhi High
Court, New Delhi,” and the subject of this letter be superscribed on the envelope. No
quotation shall be entertained alter due date.

The envelopes without subject shall be summarily rejected.

[t may be noted that the rates should be mentioned as inclusive of VAT/Taxes.

29
(Rapeev Kr.Chauhan)
Assistant Registrar (Comp.)
For Registrar General

FNo.559/Comp./DHC/No. ' 6 -y Dated: % Ql_o@);é
CC to:-
1. AR (Technical), Delhi high Court.- for uploading the same on the Website of this
Court.

2. Dealing Assistant of Computer Store - for information

(Ajai Kdmar Rana)
Administrative Officer (Comp.)



